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Raliway Out-agency at Agartala

*598. Shri Dasaratha Deb: Will the
Minister of Rallways be pleased to
state:

(a) whether representations have
been received by Government solicit-
ing opening of Railway out-agency ai
Agartala and other divisional Head-
quarters of Tripura; and

(b) if =0, what steps are being taken
to open such out-agencies of railways
for the transport of goods?

The Deputy Minister of Railways
(Bhri Shahnawax Khan): (a) Yes, Sir,
Representations were received for
opening out-agencies at Agartala and
Dharmanagar.

(b) It has been decided to open an
out-agency at Agartala and steps are
being taken to implement this decision.
In regard to Dharmanagar the matter
is under investigation by the North-
East Frontier Railway.

Diversion of Line between Bikaner
and Lallgarh

*597. Shri Vajpayee: Will the
Minister of Ralflways be pleased to
state:

(a) whether the Government of
Rajasthan has proposed a diversion of
the railway line between Bikaner and
Lallgarh; and

(b) if so, the Government’s response
thereto?

The Deputy Minister of Rallways
(Bhrli 8. V. Ramaswamy): (a) Yes,
Bir.

(b) The proposal is under exami-
nation. a

Block Development Committees

*588. Shri Panigrahi: Will the Minis-
ter of Community Development be
pleased to slate:

(a) whether the Conference of
Development Commissioners recently
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held in Delhi has sccepted a proposal
to train non-official members of Block
Development Committees through
voluntary organisations;

(b) whether the ghortages of staff
in blocks were discussed in the Con-
ference; and

(c) if so, what decisions were taken
to meet the shortage?

The Minister of Community Devel-
opment (Bhri 8. K. Dey): (a) and
(b). Yes, Sir.

(¢) Information is available in the
Summary Record of the Staff Confer-
ence of Development Commissioners
held in New Delhi on 6th and Tth
November, 1958—Copies of which

have been placed in the Parliament
Library,
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Commitiee on Prevention of Cruelty
to Animals

*00, Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given
to Starred Question No. 456 on the
25th August, 1958, and state the further
progress made so far in regard to lhe
implementation of the recommenda-
tions made by the Committee on Pre-
vention of Cruelty to Animals?





